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 NpIAN  TeLzorary  (AMENDMENT)  RULES,
 1972

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  JAGANNATH  PAHADIA)  :  On
 behalf  of  Shri  स्.  क्,  Bahuguna,  1  beg  to  lay
 on  the  Table  a  copy  of  the  Indian  Telegraph
 (Amendment)  Rules,  1972  (Hindi  and  Eng-
 lish  versions)  published  in  Notifi  cation  No
 G.S.R.  398  in  Gazette  of  India  dated  the:
 ist  April,  1972,  under  sub-section  (5)  of  sec-
 tion  7  of  the  Indian  Telegraph  Act,  1885.
 Placed  in  Library.  See  No.  LT-3550/72]

 INSURANCE  (AMENDMENT)  Russ,  1972
 AND  NOTIFICATIONS  UNDFR  CUSTOMS  ACI

 AND  ConTROL  Excisr  Rutes,  1944

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K.  ४.
 GANESH)  «  I  beg  to  lay  on  the  Table  :—

 (1)  A  copy  of  the  Insurance  (Amend-
 ment)  Rules,  1972  (Hindi  and  Eng-
 lish  versions)  published  in  Notifi-
 cation  No.  GSR.  960  in  Gazette
 of  Indta  dated  the  12th  August,  1972,
 under  sub-section  (3)  of  section  114
 of  the  Insurance  Act,  1938  {Placed
 in  Library.  See  No  LT-3551/72]

 (2)  A  copy  pf  Notification  No.  G.S.R
 964  (Hind:  and  English  versions)
 published  in  Gazette  of  India  dated
 the  12th  August,  1972,  under  sec-
 tion  159  of  the  Customs  Act,  1962,
 together  with  an  explanatory  memo-
 randum  Placed  in  Library.  See
 No.  LT-3$52/72]

 (3)  A  copy  of  Notification  No.  G.S.R.
 371(E)  (Hindi  and  English  verstons)
 published  in  08766  of  India  dated
 the  9th  August,  1972,  issued  under
 the  Central  Excise  Rules,  1944,
 together  with  an  explanatory  memo-
 randum.  [Placed  in  Library.  See
 No.  LT-3553/72}
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 ANNUAL  Report  oF,  Corse,  BoaRp,  a
 1970-71

 \
 THE  MINISTER  OF  FOREIGN  TRADE

 (SHRI  L.  N.  MISHRA):  On  behalf  of  Shri
 A.C.  George,  I  bag  to  lay  on  the  Table  a
 copy  of  the  Annual  Report  (Hindi  Version)
 of  the  Coffee  Board  for  the  year  1979-71.
 [Placed  in  Library.  See  No,  LT-3554/72]

 STATEMENTS  SHOWING  ACTION  TAKEN  BY
 GOVERNMENT  ON  ASSURANCES,  PROMISES

 AND  UNDERTAKINGS

 THE  DEPUTY  MINISTER  IN  THE  DE-
 PARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  8.  SHANKARANAND):
 I  beg  to  lay  on  the  Table  the  following
 statements  showing  the  action  taken  by  the
 Government  on  various  assurances,  pro-
 mises  and  undertakings  given  by  the  Minis-
 ters  during  the  various  sessions  of  Lok
 Sabha  :—

 Fourth  Lok  Sabha

 (ऐ  Statement  No.  Sixth  Session,  1968
 XXV

 (ii)  Statement  No.  Seventh  Session,
 XXIV  1969

 (iu)  Statement  No.  Eighth  Session,
 XXL  1969

 (iv)  Statement  No.  Tenth  Session,  1970
 XXIV

 (v)  Statement  No.  Eleventh  Session,
 XV  1970

 (vi)  Statement  No.  Twelvth  Session,
 XIV  1970

 Fifth  Lok  Sabha

 (vii)  Statement  No.  Second  Session,
 XV  1971

 (viii)  Statement  No.  Third  Session,
 vil  1971

 (ix)  Statement  No.  Fourth  Session,  1972
 v

 [Placed  in  Library.  See  No.  LT-3555/72]


